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MR. SPEAKER: All State Govern-
ments are being consulted.

SHRI K. MALLANNA: Mayv I know
from the hon. Minister whether Gov-
ernment have made any study of the
conditions of unorganised labour, and
if so, what are their findings? What
actiong do they contemplate to improve
their conditions?

MR. SPEAKER: This too is under
consideration.
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MR. SPEAKER: Mr, Minister, the
question is not abouy the causes. The
question is: what are the remedies?
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MR. SPEAKER: He has given more
than what you have asked.
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MR. SPEAKER: You are prescribing
something, you are not questioning
something.
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.- SHRI DINEN BHATTACHARYA:
May I know whether it is a fact that
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the best heart surgery arrangement is
in the Vellore hospital where the
minimum amount of Rs. 15,000 is re-
quired for the operation of a heart
patient? 1 know many cases where
patients have applied to the Central
overnment as well as to the state
Government but in " very few cases
they are getting any help either in
money or in any way, recommending
or arranging with the Vellore hospital,
to sece that the poor patients get the
facility of heart surgery without any
cost. Would the hon. Minister do
something in this regard?

SHRI B. RACHAIAH: The hon.
Minister of Health seems to be
having more experience with regard to
the diseasegs of heart and hyper-ten-
sion, He has suggested some Ayurve-
dic medicine which costs very much
less. Would he be pleased to write a
book prescribing Ayurvedic medicines
to the patients who are suffering from
heart disease, hyper-tension and low
blood pressure? Would he undertake
that job?
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Private Practice By Doctors

*1072. SHRI GANANATH PRA-
DHAN: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether Government propose to
frame any rule for banning private
practice by Govertiment medical doc-
tors; and

(b) if so, the details thereof?
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